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the manageable limjts. That I can a sure 
you and we hope that we will manage. 
Thank you. 

SHRI INDRAJIT GUPTA: Has he 
convinced Mrs V.P. Singh about it ? 

SHRI VISHWANANATH PRATAP 
SINGH: She does go to the market her
self to purchase grocery and in fact, she 
has given me the price of Rs. 7/- per kg. 
of sugar. 

SHRI INDRAJIT GUPTA: Members 
are worried about their wives. 

PROF. MADHl1 DANDAVATE: The fact 
is that Finance Minister's wife wants to join 
the Opposition Parties. I am giving him 
this confidential information. 

SHRI VISHW ANATH PRATAP 
SINGH: I confess that every breakfast 
time is an opposition debate with her. 

15.31 brs. 

CRIMINAL LAW AMENDMENT 
(AMENDING) BILL 

[English] 

THE MINISTER OF STATE IN THE 
MINISTR Y OF PERSONNEL AND 
TRAINING, . ADMINISTRATIVE 
REFORMS AND PUBLIC GRIEVANCES 
AND PENSION AND IN THE DEPART
MENT OF CULTURE (SHRI K.P. SINGH 
DEO) : I beg to move that the Bill further 
to amend the Criminal Law Amendment 
Act, 1952, be taken into consideration. 

MR. DEPUTY-SPEAKER : You can 
continue later on. 

15.31 brs. 

COMMITTEE ON PRIVATE MEMBERS' 
BILLS AND RESOLUTIONS 

(English] 

Second Report 

SHRI HAFIZ MOHO. SIODIQ 
(Motcl.dabad) : .J be. to move : 

"That this House do agree with 
the Second Report of the Committee 
on Private Members' Bills and Reso
lutions presented to th(/ House on 
tbe 1st August, 1985." 

MR. DEPUTY-SPEAKER: The ques. 
tion is : 

"That this House do agree with Ihe 
Second Report of the Committee 
on Private Members' Biils and Reso
lutions presented to the House on 
the 1st Allgust, 1985." 

The motion was adopted 

15.33 brs. 

RESOLUTION RE : RELIEF TO 
FARMERS AFFECTED BY 

DROUGHT 

[English) 

MR. DEPUTY SPEAKER: The House 
will now take up further discussion of the 
Resolution moved by Shri Janak Raj 
Gupta on the 17th May, 1985. 

Shd Chintamani Panigrahi to continue 
his speech ...... He is not there. 

Shri Girdhari Lal Vyas. 

[Translation] 

SHRI GIRDHARI LAL VY AS (BhiJ
wars) : Hon. Deputy Speaker, Sir, in the 
Resolution under discussion here it bas 
been stated that the entiIe country is 
drought prone. But I would like to tell you 
that Raja: than is tbe worst affected by 
drought. The hon. Minister, Shri Buta 
Singh is pre~ent here. His constituency is 
also the worst affected. All the desert dis
tricts of Rajasthan bedr the brunt of 
drought. In addition, other districts of 
southern Rajasthan also get affected b;,', 
drousht. 

Fortunately, the hOn. Minister, who 
is present here, also belongs to our area. 
It is his duty to see tbat maxiDlum paili-



349 Res. re : Relief to SRAVANA 11. no, (SAKA) F. A. by brought 350 

ble reUef is provided to the drought pr."}ne 
areas of Rajasthan so as to improve the 
condition of the people there. They do not 
have drinking water facility. The sources 
of driking water have gone dry. Rains are 
alse;> scanty there. Be it southern Rajasthan 
or Western Rajasthan, rains are scanty 
everywhere. That is why all the water 
sQurces there have gone dry. Foodgrains 
are not being made available to the 
peopJe there. Peop!e are not getting food
grains from the fair price shops opened 
under t he Public Distribution system. 
The people of Rajasthan have to face 
several hardships on this accourt. So long 
as you do not provide relief to the drought 
affected people, the situation will not 
improve. 

The entire amount provided for the 
flood affected areas is given in the form 
of a grant, but for the drought affected 
areas, the amount is sanctioned as a loan. 
It is a great injustice to uS indeed. In a 
State like ours, where drought is a regu
lar feature, we spend the funds allocated 
for plans on the drought dfected areas. 
When the amount is spent on relief work, 
all the developmental work~ come to a 
stl.ndstill. I wo;,;ld request that just as 
you sanction the entire amount as subsidy 
for the flood affected areas. for drought 
prone areas also, the entire amount should 
be trelted as a grant. 

Secondly, I would like to submit that 
peopl e do not di e in. floods and not much 
damage is caused to the crops, though 
it is said that crops worth Rs. 600 crores 
have been damaged due to floods. If tbere 
are floods in Rajasthan we would produce 
food grains in a single crop which we 
generally produce in two crops. That is 
the advantage of floods in our area. When 
there are floods, relief is given, but not 
in case of drought, although the crops 
perish in drought and frass withers away 
and there is no other succour, yet the 
Central Government do not provide any 
relief to Rajasthan. The dro1,lght affected 
States do not get any help. The study 
steam has e~timated th~ damage to crops 
at Rs. 600 craTes, as revealed by the 
Irrigation Ministp.r but the brighter side 
of the tloods is lhat there will be a bum
per ~bi Crop in . U1Q Oood affected aI cas 

which will compensate the damage caused 
due to floods. Brit in the area affected 
by drought, there is no question of making 
up the Joss, instead the farmer's land, his 
hearth and home, his livestock, his jewel
lery are a II sold. His life is in di~array 
and it is all due to drought and in spite 
of this we do not get the concessions and 
relief which we should get otherwise. We . 
do not get the relief in time which results 
in people not being able to earn fheir 
livelihood. As there cannot be any culti
vation in drought aff~cted areas, some 
regular alternative employment opportuni
ties should be found out so that the peo
pI e may get employment on a 1 egular basis. 
Those who are below the poverty line and 
those who do not have enough means or . 
any other job must be provided with emp-"' 
loyment and attention should be paid to 
them. They have not beoefited from 
NREP and IRDP programmes so far. 
How wilJ they fend for themselves under 
these circumstances. The Planning Minis
ter is also present here and he should 
pay particular attention to Rajasthan in 
this respect because that State suffers 
the heavy loss on account a f drought and 
it should get aid which at present it is 
not getting from tbe Government of India. 
I have· peen continuously drawing 
the attention of the Government 
for the last 6 years in Parliament 
and all the Members from the Western 
districts, who are present here, have also 
been supporting the case, but no atten .. 
tion has been paid to it till todbY (Of 

reasons best known to you. Now have an 
hon. Minister from Jalore and he s\lou]d 
take up this ca6C. Just as yoU give subsidy 
for flood affected areas, subsidy should be 
given for famine affected areas also so 
that they could earn their livelihood and 
overcome the difficulties. There is need to 
make immediate provision for all this and· 
it should be done at the earliest. 

Wherever drinking water facility is not 
available, it should be provided. I would 
request the han. Minister of Planning to· 
consider the proposal of Bisalpur Dam 
s.bmitted by Rajasthan Government which 
would provide drinking water facility to 
bi, cities like Jaipur, Ajmer, Kisbaolarh 
Naseebabad, Beawar. etc. These cities do 
I\ot I\ave a proper so~rce of drink ins 
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water but still the hon. Planning Minister 
is not giving approval for Bisalpur Dam. 
As a result thereof, the people in these 
cities are facing hardships on account of 
drinking water scarcity. Buta Singhji, you 
should aiso espouSe our cause. 

THE MINISTER OF AGRICULTURE 
AND RURAL DEVELOPMENT 
(S. BUTA SINGH): I am supporting your 
case. 

SHRI GIRDHARI LAL VY AS : Bilas
pur Dam should be approved immediately 
and these big cities shou.ld be provided 
with proper drinking water facilities. The 
situation in Beawar, Ajmar and Jaipur 
is so bad that the people get water for one 
hour only which is causing great hardshIP 
to them. But in spite of thts distress, th~ 
hon. Minister is not taking any steps. 
There is widespread discontent and resent
ment among the people who live in the 
big cities. They often complain that ev.en 
though the Cong-I Government is there 
both in the State as well as at 
the Centre, yet no one pays any attention 
to them so that proper arrangements for 
drinkina water are made. The proposed 
dam can meet the requirements Of drinking 
water, boost tlJe irrigation facilities and 
can provide other fatilities also. 

Mr. Deputy Speaker Sir, I would, 
therefore, draw the aU ent ion of the hon. 
Minister to the fact that during drought, 
tbe condition becomes deplorable. You 
may conduct a survey in the villages and 
see for yourself. The people' have to face 
good deal of hardship during drought. 
Cattle do not get fodder and they have'to 
be taken miles away for grazing. When 
the fto'ck returns they are reduced to half. 
People have to trudge a distance of as 
much as ten kilometres or more in search 
of potable water. One person is solely 
engaged in this job in e"ery family. The 
dtiDkiaS water supply position is deplor
able. One can live without food but:how 
call one live without water 1, The criterion 
that the drinkinll water 'facility, should he 
a_ilable 'within 1.6 kilometTe range' is 
not beiD': strictly followed in Rajasthan.· 
Shri Vitdhi Chander, Jain is present· here· 
and he wourd bear me out. Some of the 
yUlap.'i are spread oYer an area of 100 

'Y~-sq. mUes. If tbe viJIase has one well. ,~ 
will it be able to meet the reqoir4ftll 
of such a large area? Sometimes tbe" 
tance between one end of th~ vilJ~ 
the other may' be as much as 20 t'o 25" 
kilometres. If the criterion ~r 1.6 kilo
metr"s is followed strictly, it would cer
tainly help the people of Rajasthan. Milt: 
is availabl e in abundance in Rajasthan 
but there is scarcity of drinking water. 
We have been crying hoarse for the past 
many years over supply of driking water 
but to no avail. The funds are given but 
it is just like drop in the blicket. We get 
R s. 10 to 15 crores but that does not' 
serve (he purpose. If the whole require
ment is to be met, we should be given 
Rs. 400 crores lump--sum so that drinking 
water could be made available to all. 
Tube-wel1s, hand pumps, canals and other 
progra mmes could be complet ed if lump. 
sum amount is made available to us. 
Similarly, there is need to give aid for 
other areas also. The population of live
stock is the highest in Rajasthan. You can:' 
not imagine the difficulties in rearing the 
cattle. In the absence of, fodder, cattle 
perish in large number every year. Provi
sion should be made to check it. This is 
the livestock of rare bread. It would re
quest the hon. Minister of Agriculture to 
instal tube-wells in some areas of Western 
Rajasthan and develop pastures so that 
the precious livestock could be saved. 
Alternative employment should also be 
provided in Rajasthan. Of the 3i crore 
population in Rajasthan, over 1 crote 
people are affected. Unless and until you 
make regular arrangements, it will Dot be 
possible to meet their need. (Interruptions) 

Mr. Deputy Speaker, Sir, I would 
request the han. Minister to make prO
vision for suitable einployment opportuni:'; 
ties at least in Rajasthan and provide funds' 
so that people may get work and make' 
both ends meet. 

With these words, I support the Motion 
moved by Shri Janak Raj Gupta. 

[English] 

SHRI GADADHAR SAHA (Birbbum) : 
Sir, I rise to support the :aesalutioQ 
moved by Sh~i Janak Raj Gufta~ 'qlia 
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time we are confined to a discussion on 
• trought, and the extent of· damage 
tirr.cdtbereby, in absolute isolation from 
j'lf:otber natural calamities like flood, 
tiidslides, snowfall, cyclones etc. 
~~:' 

Agriculture is the maLl economic 
activity in India, and there is a limitation 
on Indian agri:.!ulture. Dependence of 
agriculture on Nature and monsoon is a 
widely accepfed, undisput ed fact. The 
rain-fed area is much larger, in compari
son to irriglted :lrea in India. The system 
of canal irrigation in India is one of the 
larf,est irrigation s}stems. But the yieleJ is 
the lowest even during the monsoon, it 
has a very low level of water. because it 
depends on rainfall. It is mainly rain-fed 
and the plannin_~ is defective and incom· 
plete. 

In this context, we have to take into 
a~xount the drought and the extent of 
damage caused by it on our life and society 
and rural economy, as a disastrous event 
which has far-reaching consequences. 
It is a well known fact that India is the 
paradise of natural calamities. FloOd and 
drought visit India frequently. In some 
parts of our country, there is little rain; So 
there is drought. In some olher parts 
of . our country, there is much more 
rain, and there is flood. In yc:t other parts 
of the country, there is deficit in the 
rainfall. In some other parts, the rainfall 
is normal. Whenever monsoon is good 
the harvest is good. There is no credit to 
be given to the Government and the plan
ners of our country for this. 

So, every year we have the experience 
of natural calamities-tlood or drought. 
Since 1979 till now. we have been experie
ncing the consequences of. drought and 
flood. During,' 1984-85 there has been 
thit prevalence of drought. This year also. 
there is the OCCurrence of drought. Dur
ing 1984-85, male than 106 million pea
,~ in 170 districts of nine States were 
aft'ected by drought. 

Alld over 321 lakh hectares of cropped 
area wa' affected by droullht. The Popula
.ion a1J'ecte4 in Andhra Pradesh was 36.45 
Jakh and the cropped area affected was 
1?O~ lak~ hectare~ iu Hj~~hal r~a~3b, 

the population affected was 21.52 lakhs 
and the cropped area affected was 1.i8 
lath hectares; in Kamataka; populatiqn 
affected was 136.43 lakhs and the croPPed 
area affected was .38.74 lakh hectares; in 
Madhya Pradesh, the population affected 
was 119.95 lakhs and the cropped aJ'oa 
affected was 52.45 lakh hectares; in Maba. 
rashtra; the population affected was 182.40 
lakhs and the cropped area affected was 
83.93 lakh hectares; in Orissa, the popula
tion affected was 75 lakhs and the cropped 
area affected was 13.83 lakh hectares; in 
Rajasthan, the population was 92.10 laths 
and the cropped area affected was 40.32 
lakh hectares and in Uttar Pradesh, tbe 
population, affected was 289.67 lakhs and 
the cropped area affected was 40.54 lakh 
hectares. So, this is the extent of damaao 
caused by drought in these States. 

During 1985-86, Maharashtra, Madhya 
Pradesh and Karnataka submitted their 
second memoranda for drought and damage 
by drought. In Haryana, there has also 
been drought and the population affected 
was. 75 lakhs and cropped area affected 
was 85 lakh hectares. From West Bengal, 
we received a teleprinter message no. 8959 
dated 25.7.1985 (0838 hrs) and 8970-71 
dated 25.7.85 (1828 hrs). which reads 
as follows: 

"During April 1985 reports about 
prevalence of drought condition were 
received from a number of districts 
in South Central and North Bensal. 
Water table went down aJarmioJly 
in all the districts resulting in ~ute 
scarcity of drinking water. Sowing 
of jute and summer rice deJa~ed and 
standing crops and vegetables dried 
up." 

During the months of June and July 
1985 there was normal rain in the su)).. 
Himalayan districts of West Bengal, but in 
the Gangetic West Berga) districts there was 
deficient rainfall .. 

MR. DEPUTY SPEAKER: Ploase 
conclude now. , You t.ave already taken ten 
minutes. 

SHRI GADA DHAR SARA: Therefore, 
the rainfall was very ~rtati(O ~ncj hip 11 
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irregular, localised and the transplantation 
~ operation in tbe districts was affected. The 
. progress of transplantation operation in 
districts was only to the extent of 25 per 
cent. The West Bengal Govt. sanctioned 
drought relief in cash and kind. The 
Central Government should take this wide
spread natural calamity and treat it as a 
national issue. The Central and State 
Govemment~ should join hands together to 
tackle this problem. The Centre should 
sanction adequate drought relief for these 
States and I think that the Central Govern
merit should examine and review the norms, 
guidelines and of procedure for giving 
~ntral assistance to States fight out this 
natural (calamity) and stress on long term 
·measures like increase in Jrngation 
facilities. minor· Irrigation Programme, 
Soil and Water Conservation Programme. 
Social forestry and water supply, Schemes 
and prOlvde sufficient fund for their execu
tion. 

MR. DEPUTY-SPEAKER: Shri Mool 
Chand Daga. 

[Trans lati on] 

SHRI MOOL CHAND DAGA (Pali): Mr. 
Deputy Speaker, Sir. one third of the area 
in India is drought prone and on an ave
rage the country suffers annual loss to 
the tune of Rs. 2000 crores. while the 
Government have to spend Rs. 200 crores 
every year on relief works. 

The first question is how much money 
has been ~pent on this count. I would like 
the hon. Minister of Agricul ture to tell us 
the amount of funds spent so far on famine 
relief operations and the permanent assets 
created with that money and also whether 
the funds are spent judiCiously and for the 
purpose for which they are earmarked. 

Rajasthan has 26 districts and the district 
from which the Chief Minister or a Minister 
has been elected is declared as a famine 

afiected district. The Patwari has been emp
owered t!) declare a distric as such. What 
happens is that the Patwari enters ih his 
revenue records that so many viIla8es have 
been affected by famine and the area is 
declared as famine affected. J would like 
\Q know the total funds speQt . in tlte DalUe 

of famine in these areas in Rajasthan from 
where all the Chief Ministers have been 
elected so far. Their constituencies have 
been developed . 

SHRI ZAINUL BASHER : There might 
have been Ministers from your area also? 

SHRI MOOL CHAND DAGA : None 
has come from my area. This is the diffi
culty-: 

S. BUTA SINGH: Now there is one. 

SHRI MOOL CHAND DAGA: Now 
there is one. Now water has been mixed 
with milk, you are milk and we are water, 
but please see that earmarking of funds 
is fair, whenever you do it. 

What is the position regarding famine? 
I would say it is man. made. How can there 
b: famine conditions when water is avail. 
able? Presently. our Chief Minister is 
from Doongarpur. It has been declaJed a 
famine affected district. 

This situation is caused th er e because 
of famine. Have Government ever seen, 
whether tbe funds provided are utilised 
properly? You must monitor it from time 
to time. The concerned officers do not go 
there to ascertain the number of the affe
cted villages. They record the names of 
the villages sitting in their homes and 
work out the estimate of losses. The study 
team sent from the Centre stay in dak 
bungalows, rest house and enjoy good food. 
Rest houses have been built, engineers' 
houses have been built in the name of fa
mine relief. Have you ever verified 
the expenditure claimed to have 
been spent on famine which runs into 
billions of rupees? Rajasthan would have 
benefited a Jot had a dam been constructed 
there. I would like to know from the hon 
Minister the total amou~t that has bee~ 
spent so far on famine relief operations. 

Rajasthan is neglected'and nobody has 
the time to visit it. Ministers do not go 
there. The statistics of the villages affected 
in Rajasthan are: 1904 in 1979-80' 
213791n 1980-81; 232'46 in 1981-82 
and 22572 in 1982·83. This y;ear a]so 
there has been enormous loSs. The stati
stics ~hoW$ that tbe conditions ip RajaSUlaQ 
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are deplorable. During the span of these 18 
years, Ajmer was affected 40 times, Alwar 
12 times, Bharatpur 12 times, Bhilwara 14 
times. Bundi 10 times, Pali 13 times and 
lalore 13 time~. This shows how often 
famine occurred in Rajasthan during 18 
years. On the basis of the recommendati
ons of the Eighth Finance Commiss'on, the 
Government decided that 50 per cent of 
the funds for this region would be given in 
the form of grant. Yesterday, J asked an 
question and the reply thereto it was sa
ted tbat arrangements should be made to 
provide irrigation facilities to farmers. The 
wat.!r resaurceg available in the country 
are not being utilised to the full extent 
through irrigation projects. They are going 
waste. DrainJ.ge channel's have not been 
constructed on scientific basis. There arc 
no arrangements to provid water while 
irrigatio[l projects are incurring losses. In 
his first spe ech, the the hon. Pr ime Min Ister 
had emph:lsised the need for proper utilisa
tion of each basis. But, here the money is 
being 'Utilised properly' to benefit a 
few. In a famine-stricken area, some people 
ar e languishing but others are becoming 
properous. The High Court in its judge
ment has said that a labourer should be paid 
a minimum dliiy wage of Rs. 7. but, there 
the labourer is asked to dig a 5'x3' chuilk 
of land and if he fails to complete this 
work he is given a wage of Rs. 3 only, 
thus violating the above judgement stipUla
ting Rs. 7 as the minimum wage. I have 
figures with me they are paid Rs. 3.50 only 
The famine cJde is not a new code. It 
has never occurred to the Governme'nt to 
evaluate how the funds were spen on 
famine works and the extent to which 
they were properly utilised. 

There is another new feature as far 

as drought prone areas are concerned. 

16.06 brs. 

[SaRI ZAINULBASHER in the Chair] 
The repJrt submitted by the study 

team is examined lJy a high level commi. 
ttee which decides the amount to be san· 
ctioned and nobody can question its deci
sion. Secondly, th ~ fam ine relief opera
tion will be u:ldert,lken at the instance of 
a Minister, ignoring the villages specified 
by tho COllector. So, thoro is politica in 

famine also. Relief operations will not 
undertaken in the famine affected 
village; they will, instead, be started 
in the villages not affected by famine; 
If an M. L. A. pays a visit to the 
Minister and demands that two ponds be 
constructed, the Minister will make a 
commitment to that effect, whatever the 
recommendation of the Collector might 
be. Therefore, my plea is that you go 
into the details and find out some remedy 
to root out such widespread corruption. 
These days, the States,want to extract as 
much money as possible in the name of 
floods, drought and famine and Govern
ment are nonplussed. I have not come 
across any official record or reports con
taining information to the effect that so 
much expenditure was incurred and that 
such and such works were carried out or 
that any Parliamentary committee was 
appointed to examine the expenditure. in
curred on drought and famine relief works 
and evaluate the work done. Hundreds of 
crores of rupees are spent with no tan
gible results. We raise our voice here 
daily but all in vain. I appeal to you to 
look into this. . 

SHRI BHARAT SINGH (Outer Delhi): 
Mr. Chairman, Sir, 1 support the Reso
lution moved by Shri Janak Raj Gupta. 
Many hon. Members have expressed their 
views on this Resolution. There are no 
two opinions that the labour of the farmer 
goes waste when the sprouting crop sown 
by him with his hard labour withers away 
for want of rains. He incurs heavy Joss 
and is unable to make up this loss caused 
by natural calamity for years together. 
.He is completely ruined when his crop 
is affected by drought. He toils the whole 
day to earn something to meet the school 
expenses of his chHdren, purchase clothes 
for them and to buy fodder for his cattle. 
We should, therefore, concentrate more 
and more to provide irrigation facilities. 
The aim of the 20·Point Programme is to 
assist the farmer in all respects. He is given 
loan and tub~wells have been installed at 
many places. Irrigation facilities have 
been provided for the land which is 
dependent on rains. You should conS. 
lruct dams at va·ious places to utilise the 
rain waters which flow into the rivers and 
into tho sea and canals should also bo 
CODStructed to prO'lido maximum irriKstioll 
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facilities. When the drought conditions 
prevail, the farmer does Dot get fodder 
for his cattle. He has to transport it from 
far off places and a't the. same time this 
fodder is not as good as grown in the 
fields. The fodder contains clay, pebbles 
and stones as a result of which the cows 
do no give milk. rhus the milk of the 
cows is reduced to one-fourth. If more 
attention is paid towards irrigation, the 
impact of drought will be less severe and 
the agricultural production will go up. The 
cattle will also get good fodder. 

You may be aware that in the villages 
besides the farmers, there are also the 
landl ess and the harijans whose sol e source 

·of livelihood is labour in the farms; When 
rbe crop is ready for harvesting, they work 
day and night and earn their livelihood for 
only six· months. But, once the harves
ting work is over, they become unemploy
ed. You should pay attention towards it. 
Whenever drought occurs in any part of 
the country, all the families in the villa
Fes are affected by it. There are no two 
opinions that Government help them in 
such a situation. They provide them 
funds for fodder and· seeds and also help 
them in every respect. But this help is 
grossly inadequate to meet their needs or 
the loss suffered by them. The farmer is 
able to overcome this adversity if it 
rabs next year and he toils in the 
land to produce a bumper crop. In our 
country 113 million. hectares of land is 
dependent on rains. This cannot be irriga
ted. Government have provided irrigation 
facilities in 60 million hectares of· land 
but still vast area of land is dependent 
on rains. If more land is brought under 
irrigation, the impact of drought will be 
reduced. As regards rains, at certain 
places it is so heavy that it results in 
floods which cause devastation. For ins-
tance. Bihar is generally affected by 
floods. But Rajasthan is affected by drought 
as a result of which farmers are ruined 
in every respect. 

So, I would like to urge the hon. 
Minister of Agriculture that he should 
look into the matter as a farmer. He 
belongs to Punjab and has been helping 
Punjab in every way. He should pay 
~a~mum attention to providing irrisation 

facilities. Efforts should be made to pro
vide maximum benefits to the farmers, 
labourers, and the landless. More funds 
should be sanctioned for this work. In 
the drought affected areas, taccavi loans 
should be given and the realisation of land 
revenue' should be waived to alleviate the 
burden of the farmers so that they may 
work hard next year to grow more good
grains. 

SHRI HARISH RAWAT (Almora) : Sir, 
I am thankful to Shri Janak Rajji because 
through his Resolution we ha .. e got an 
opportunity to draw the attention, of the 
Government to the drought conditions pre
vailing in some State~. This Year, many 
areas of the country have been affec
ted by drought. Some of these 
areas were not generally drought prone 
areas. Only the experts can give their 
opinion regarding the causes of the drou
ght and its solution or how the Govern
ment can be helpful in this matter. But l 
would like to draw the attention of the 
hon. Minister to the fact that the assis
tance given for drought is. received so 
late hat II) loses its utility for the con
cerntd people. This year, Uttar Pradesh 

. has been affected by a severe drought and 
my area, which has perhaps been affec
ted by drought for the first time in the 
history, is the worst affected. When 
the hon. Members used to raise the issue 
of drought here, we never realised its 
seriousness as much as we have realised 
now when we ourselves have become 
victim of drought. Besides, the steps taken 
by the Government ., 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM· 
PANY AFFAIRS AND IN THE .MINIS
TRY OF HOME AFFAIRS \SHRI ARIF 
MOHAMMAD KHAN) : It is true. 

SHRI HARISH RAWAT: When the 
hon. Minister has himself said that it is 
true then nothing is left to be said. 
because he himself was in the department 
sometime back which looked after drou
ght. When he was .in this department, no 
funds were provided to Uttar Pradesh in 
spite of its being affected by drought. So 
I would like to urge the hon. Minister 
tbat there should not be rocUrrelWo of 
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the situation prevalent during the tenure 
of Arif Sahib. The GOvernment of Uttar 
Pradesh have submitted their memorandum 
to this effect in time and a reminder has 
also been sent. You have granted about 
Rs. 30 crores to them. I do not .think any 
favour has been shown by granting this 
amOUDt to Uttar Pradesh where about 
32 to 34 districts are completely affected 
by drought and 8 to 10 districts are 
partially affected. This amount is inade
quate to alleviate their distress. If you 
want to give them relief, you should grant 
the amount demanded by them. 

The Government of Uttar Pradesh have 
submitted to you a long lei·m scheme. The 
Centre had sent a Study Group there to 
assless the situation. This scheme was also 
submitted to the Study Group.· The admi
nistration at the district level had also 
given suggestions to the Study Group. I 
hope you must have received the report 
of the Study Group there without delay 
and I would reque~t you to ensure an 
early submission of tbe report by the. 
Study Group .. 

MR. CHAIRMAN: Now there is no 

drought. 

SHRI HARISH RAWAT: Of course 

there is no drought now. 

MR. CHAIRMAN: My district was 
also in the grip of drought. But now 
there is no drought there. At present it 
is affected by the floods. 

SHRI HARISH RAW AT : I t is our 
great misfortune that we do not get 
assistance when there is drought and 
that is the time when we need it the most. 
Now there are floods. When we demand 
assistance to cope with the flood situation, 
it will be given at a time when the situ
ation has eased. 

I would request you to make avail
able the amount demanded by the Govern
ment of Uttar Pradesh for the long term 
measure. 

Mr. Ghafoor is present here. He might 
be remembering that an acute shortage of 

. drinkin, water had ocwurred in .OIDO . dis-

tricts of Uttar Pradesh and Rajasthan. 
When this question was raised before him, 
he tad given a very good reply tbat when 
God was not in their favour what could he 
do? I hope S. Buta Singh will not say 
so. If the whole Cabinet conveys our 
request to God then certainly He will 
show favour to us. To get the blessings 
of God, we need the favour of the whole 
Cabinet. The whole Cabinet will have to 
get streamlined to provide assistance to 
the people. If we receive the ass lstancc 
in time, we shall think that God has blessed 
us. 

Mr. Chairman, Sir, if we have 10 com

bat the drought and ensure that such a 

situation does not develop again, then,·· we 

1ihould identify the drollght prone areas. 

Neccssary action should be taken as a long 

term measure to contain the recurrence of 

the drought conditio:1s in those areas. 

The country is not paying attention 
towards dry land farming. A board has 
been set up for this purpose but the" 
money allocated for it is quite meagre. 
I would request the hon. Mini<;ter (or 
Agriculture that the allocation of money 
under N R.E.P. and R.L.E.G.P. should 
be increased for forestry. As there is no 
control over the smpl ementing agency 
meant for this purpose, coniferous treeS 
are belOg planted there which, instead of 
bringing greenery in the area, an: absor
bing the water from the soil. In some areas 
enucalyptus trees have been planted, in 
the hilly areas pine teees are being 
planted and the areas are shown abound
ing in greenery in the Government do
cuments, but the real purpose is not 
served thereby. Just as you haV'e invol
ved tht: Panchyats and the people of the 
rural areas in this programme. it should 
be made obligatory on the part of the 
State Governments to utilise the funds 
provided under N.R..B.P. for planting 
such type of trees as may mee t the demand 
of fodder of the peopJe of Ihe viJlages and 
to en~ur e greenery in the areas as well. 
It is of no. use to make up tb,: number by 
planting pine trees. 

I would like to give another sugges
tion to the hOD. Minister. The Stat .. 
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[Shri Harish RawatJ 

aae provided with funds under the 

N.R.B.P. 

[English] 

Mr. CHAIRMAN; Please conclude. 

SHRI HARISH RA WA T : I was just 

at the take-off stage. You are asking me 

to land just now. I will conclude within 

three minutes. 

[ Translation] 

I was submitting that the Stat_e 
Governments, share of the funds under 
the N.R.B.P. are not provided to them in 
time. This is adversely affecting the sche
mes being executed under the N.R.E.P. 
As regards R.L.E.G.P., the position is 
that the State Governments do not submit 
tbe projects to you in time and as a result, 
tbere IS delay in granting tbe sanction., 
The result is that reiief works could not 
be undertaken in the drought affected 
areas and the people are not g elting the 
relief in tim~. The hon. Members of the 
House have drawn the attention of tbe 
Government to the situation of drought 
and I have also tried to do so. Al
though the severity of the drought 
is Jess in Ghazipur and Bahraich, yet I 
hope the Government will, as far as 
possible, make arrangements to provide 
relief for thos~ parts of Uttar Pradesh 
which have been badly affected by drought 
and where the people are in dire need 
of relief. 

[English] 

SHRI NAR AY AN CrlOUBEY (Midna
pore) : Sir, through you, I will draw the 
attention of my hon. Minister to the 
serious drought that has taken place aDd 
still is takin~ place in great parts of 
Orissa, I mean, Kalahandi. It is a good 
Dews that oor Prime Minister visited the 
area. Sir, reports are coming in the 
Press and there is a debate that is taking 
place in the State Assembly of Orissa 
le,ardin& thia drolJBht QOnditioD. 
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fTranslation) 

SHRI R.P. SUMAN (Akbarpur) 
There was rainfall in the area after the 
visit of the Prime Minister. 

[English] 

SHRI NARAYAN CHOUBEY : If Shri 
Buta Singh goes, I think more rain will 
come. I am requesting him to go tbere. 

Similarly, reports have come that in Wes
tern parts of Madhya Pradesh, there is a 
severe drought for the consecutive two or 
three years and the people have gone to 
looting, people have started selling their 
cattle, peOple have started selling all their 
ornaments aLd people have ~tarted 
leaving their homes also. There 
also, it is good that Kajivji has gone 
there. So long as Raj ivji does not go 
there, the Governments do not work, do 
Dot fall in line. This is a very deplora
ble thing. When Rajivji goes there, some 

·tubewells are sunk) some roads are laid 
and all these th:ngs are done. Sv, I will 
request my hon. Minister to visit these 
two places personallY. Such areas are 
mostly tribals. If you want to save those 
people from leavi!1g homes, the Govern. 
ment should ask the State Governments 
there to do som;)thidg and the Centre 
should also give lhem funds to OPen gruel 
kitchen. 

16.30 brs. 

[SHRIMATI BASAVA RAJESWARI 
in the Chai r] 

Sometimes we had some expe rie~ce 
of gruel ,kitchen in West Bengal in 1967-
68. The Governm~nt at that time opened 
gruel kitchens in large numbeis. I would 
request the hon. Minister to see tbat the 
State Governmenls of MldhYd Pradesh and 
Orissa also open gruel kitchens in tribal 
areas for Scheduled elste and Scecduled 
Tribe people. 

Th: mJnetary assj~tanc(! given by the 
Centre to the Slates for the purp.)se of 
fighting drought and famme etc. is no t 
proportionate to the havJc caused. It is 
Dot possible also for the Centre to aivo 
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10 much aid. But then whatever money 
is given by the Centre is not properly spent 
by the States. I would request the hon. 
Minister to see that the state Governments 
spend the money you give to them pro
perly. Only today a report has appeared 
in the press regardir.g spending of money 
in Kerala in the IRDP. I hope the hon. 
Minister wi! l.go through the report pub~ 
lished in the Times of India today. It 
is stated therein that tRc muster rolls are 
full of mistakes. It is stated in the 
muster rol I that so many people were 
paid on 29th, 30th and 31st of February. 
How they can be paid for 30th and 31st 
of February ? 

SHRI A. CHARLES : The present 
Opposition was in power then. 

SHRI NARAYAN CHOUBEY: I 
hold no brief for any Government, present 
or past. If it was don e by them, I blame 
them also. I do not say that my sheep are 
good or your sheep are bad (Interruptions) 

Drought has not started in West 
Bengal still. We apprehend tbat there 
will be drought in serveral districts. 
There is very litlle rainfall in Midnapore, 
Bankura, Purulia and olher districts of 
South Bengal. There is no proper rain 
this year. I do not think drought has set 
in. From now on I am making this 
appeal to the hon. Minister that in the 
event of drought, you have to take note 
of it and yon have to extend help in pro
per time. Ther e is very I itt.1 e rain in our 
areas. 

One of the reasons for drought as 
stated by all tne people of the Depart
ments of Environment, of Agriculture and 
by the Prime minster is that wheres there 
should be 33 % of land cover:!d by forests, 
the area actually covered by forests 
is much less. 

In reply to a question of mine, the 
Government have given a very evasive 
reply. It. i5 stated that as per record so 
much forest land is there. But actually 
there is no forest land. Forests have been 
eliminated completely even in the Hi~a
layan regions such as UP. Bihar and West 
Benpl. Tlle~ is complet~ defor~tatiQn 

in almost all States. In Madhya Pradesh 
or wherever you go, there are no forests 
where there were forests previously, 

Whatever you are going to make in the 
name of social forestry is nothing compar
ed to what is lost. As my friend has just 
now said the trees of your social forestry 
are sometimes doing harm to the soil than 
goed. In the social forestry, the treea 
planted such as eucalyptus absorb more 
water from the soil and make it dry com. 
pared to traditional sal trees which are 
now rIot there. These things should be 
looked mlo .. 

Government have taken steps to 

covert the dry land into foreat land hut 

If it remains only on paper, it will not be 

of help to us. 

Another point which Shri Mool Chand 
Daga has manttoned is that a large portioD 
of India has been drought-prone for many 
years and it will continue to remain 
drought-prone for many more years. I 
would urge upon the hon. Minister to 
indentify the areas. As you h!lve Plans, 
the First Five Year Plan, the Second 
Five Year Plan and Third Five Year Plan 
etc., you should also CO:.1vert the drought 
prone areas, in a planned manner, into 
good areas. Since our country is not very 
rich country and we have got constraint 
of resources, kindly see that drought~prone 

areas actually turned ilto gOod areas, in 
a phased manner, year by year. 

The last point I want to make is this. 
In the drought-prone areas where there 
is famine. as I have already asked. gruel 
kitchen has to be opened. Those people 
who have land can sell their land; those 
peop!e who have utensils can sell their· 
utensils; those people who' have orna
ments can sell their ornaments; those 
people who have cattle can sell their 
cattle; but the agricultural labourers who 
are mostly tribaJs and Scheduled Caste 
people have nothing to sell. Throughout 
the year they continue to suffer. I want 
to make a special request through you, 
Mr. Chairman, to the Agriculture Mini. 
ster: speCial efforts Should be made, 
where the people are mostly Scheduled 
Caste 1Io~~ SChe4u1ed Tfibc peop:e, \Q 
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, ' 

[Shri Narayan ChoubeyJ : 

give foodgrains at subsidised prices. You 
are ,iving us foodgrains at subsidised rates 
through fair price shops. I do not mean 
that. Special card!; must be given to these 
people so that they can get foodgrains at 
subsidised rates throughout the year. 
This is my appeal to him. 

Again I repeat, not only the Prime 
Minister but you ma} also visit Kalahandi 
and Madhya Pradesh areas. 

With these words, 1 thank you for the 
opportunity given. 

[ Translation] 

PROF. NARAIN CHAND PARASHAR 
(Hamirpur): Mr. Chairman, Sir, when the 
discussion on the Resolution moved b~ Shri 
Janak Raj Gupta was initiated on May 17, 
the country was in the grip of severe 
drought. . After some time it rained and 
there was some relief from the drought. 
But it cannot be denied that drought is still 
there in many areas of the country. 

Whenever discussion on the drought con
ditions take~ place, one or two points 
emerge. One is that the assistance pro
vided by the Centre is not utilised properly. 
Government should think of adopting some 
measures in this regard. It is not that 
all the State Governments act in a similar 
manner. In some States good work is done 
but while criticiziD~ the bad work, 
the good work is gnored. I recall 
that our State experienced severe 
drought doring the last two or three months 
and there was shortage of drinking water. 
But the State Government took steps in 
time. W .. ter was supplied in trucks to the 
villages where· all sources of water had 
dried up. So, wherever good work is done, 
we should appreciate it. ,Ssmilarly, if any
where the work is not done properly, where 
the relief funds are diverted to other works 
or are misappropriated, there it should be 
condemned. 

The only way to ensure proper utilisa. 
Hon of the fudds is to introduce evaluation 
procedure in respect of the funds provided 
by the Centre to th~ State Governments on 

'the litl~$ qf the ev_iuation procedure e~ist-

ing in the regular departments. If there 
is proper evaluation, then the misuse of 
the funds can be checked. And proper 
evaluation is possible if there is a 
permanent machinery for the pur
pose. For example, if drought or floods 
occur somewhere and in that connection 
the representatives of the people of that 
State make a demand to you and you give 
an assurance also to send a team there. 
But, if by the time the team reaches there 
the flood waters recede or because of rains, 
the drought condition improves, the time 
gap makes your good work also ineffec
tive. 

I have a suggestion to make in this re
gard. There is no State in the countrY where 
floods or drought do ont occur in any year. In 
some States, sometimes both the 'calamities 
.occur in a year. In some States these 
calamities occur even twice in a year. If 
we seriously consider the matter then a 
solution can be found to the problem. The 
Agriculture Ministry, which has almost be
come :J 'relief Ministry. should set up an 
evaluation cell in each State which should 
be a permanent. machinery. That cell 
should monitor whf'ther the funds which 
have been allocated are being utilised pro
perly or not. 

Now, a new concept has been evolved 
that permanent assets should be created 
with the· money granted for drought or 
flood~. Some projects should be under
taken thereby, which may be helpful in 
cr~ating man-days and providing wages to 
the people and this is a good aspect. But 
the other aspect is that the persons or 
families who are affected or have suffered 
loss do not get anything. The family whose 
crops have been damaged does not get any
thing. The head of the village panchayat 
gets some funds which he utilises for con
structing Pancba),at-Ghars, schools and 
ponds. Tbese are the general community 
works which should be undertaken, but it 
should also be seen whether the affected 
persons have got assistance 01 not. They 
should also get something. Unless they get 
assistance, they cannot feel satisfied. So, 
I would like to submit that the new appro-

. ach should be modified to ensure that the 
affected families are provided with relicf 
out of tbe funds !Jiven to tbe villa,e ~i~ 
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has been affected by drouf.! ht or floods. It 

is true that you provide subsidy for fodder 

and foodgrains ~ut that does not solve the 

problem. If a farmer whose entire crops 

have been ruined, who has not been able 

to reap harvest equivalent to even the seeds 

sown by them does not get anything then 

all your programmes are useless for him even 

if you have allocated Rs. 1 00 crores or Rs. 

200 crores. So, it should be ensured that 

the seriously affected persons do get some 

relief. 

I WOUld, therefore, suggest that you 

should create an evaluation ce)] which 

should be a permanent machinery to ob .. iate 

complaints about the quantum of alloca

tio:!. That permanent machinery should 

look into it and there 'ihould not be any 

discrimination. It is true, as Dagaji has 

said and complained that officials .. ie with 

each other in pleasing influential persons, 

whether he is a Minister, an M.P. or an 

M.L.A. This competition should not be 

there. This has become a practice with the 

officers to get maximum funds by pleasing 

influential persons. In this proces s the 

affected persons do not get anything. In 

this wayan unfair competition and an un

fair drive begins to attract maximum funds 

for a particular block or a district or a 

constituency. This should not happen. In 

such a vast country where big programmes 

or projects are undertaken, some lapses are 

bound to be there. But due to those lap. 

ses we cannot condemn the whole progra

mme. 

The Ministry of Agriculture is being a 

good job. Many good works are being 

undertaken in a number of States. There 

are a good number of corom itt ed officers in 

tb~ ~~iQjstfatjoQ who are dojn~ sood 

work in this field and i( we tarnish them 

with the same brush and say that no work 

has been done and the entire funds have 

gone wast e then it will not be fair for the 

administration and it will also not be good 

for the pace of development ... 

SHRJ HARISH RAWAT: It is tbat 

because Shri Daga is not here so you are 

saying this ? 

PROF. NARAIN CHAND PAR ASHAR : 

No, J would have said this even in his pre

sence. There is on point in it that you 

do not appreciate the good work done and 

condemn RIJ the work done. This is not a 

Bood thing. The good work should be 

appreciated so that people are encouraged 

to do good work. 

I would like to compliment the Ministry. 

The hon. Minister hns himself visited 

the place.:; from where requests 

were received, the teams have also 

been sent th ere, may be a littl e late. But 

I would like to draw the attention of the 

hon. Minister to the shortcomings so that 

they are removed. A permanent maChinery 

should be created so that on the spot veri

fication is done and thereafter an assessment 

of the situation is also made. With these 

words, I support the Resolution of GuPtaji. 

SHRI RAM PY ARE PANIKA (Robert

ganj): Madam Chairman,. discussion 

have been taking place in the country 

from time to time on drought, floods and 

other natural calamities and it is true that 

several parts of the country were in the 

grip of acute drought at the time when 

Guptaji has moved this Resolution. At 

the outset. I would like to express my 

thanks to Guptaji who has brought this 

Resolution and given us an opportunity to 

draw the attention of the"GovemmeR~ 

to t~is serious problem. 
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[Shri Ram Pyare Panjka] 

Tbe drought and other natural calami

ties have been occurring in the country 

from time immemorial. The Prime Minis

ter of the country and the Planning Co

mmission, with a view to find a temporary 

solution to these problems, had divided 

them into six parts in the Sixth Five Year 

Plan. i.e., backward areas; hill areas. 

about which the Motion of Shri H.awat 

wilt be moved; desert areas, about which 

Shri Daga will move a Motion; drought 

prone areas; tiood affected areas; and the 

sixth one is cyclone prone areas. Orissa 

and .other places come under cyclone 

prone areas. But Madam, I would like to 

draw the attention of the hon. Minister 

to the fact that the Prime Minister had 

formulated a D.P.A.P. scheme for some 

are'\s in which our area. Mirzapur, Ban

aras, Allahabad, Ghazipur and the area 

of Madhya Pradesh are included. But we 

do not know why the Central Government 

have discontinued granting aid for those 

schemes which had been laken up under it. 

I would like to cite an example. A sone 
lift scheme was inaugurated in our area. 
Bakarvelon diversion scheme was also 
jnitiated. There was also the proposal 
for constructing 36 reservoirs in our dis
trict MirzaplJr whicb could be used for 
providing irrigation facilities to 2 to 4 villa
ges. Work was started on it. But the 
Central Government could not provide 
funds at the end of Sixth Plan. Under the 
scheme there was a proposal for supply
ing water from the Ganga river to our dis

trict. 

[English] 

MR. CHAIRMAN : I have to request 
the House to extend the time for another 
4S minutes. The time allotted is over. 
The Minister will reply at 5.1 S. 

\ 

HON. MEMBERS: This is a verr im-
·portant subject. You ~~n extend. 

[ Translation] 

SHRI RAM PYARE PANIKA: I was 

Sa) ing tha t a number of proj eets were 

formUlated but it is surprising that when 

the Janata Party came to power, they de

linked all those important ueas from the 

D.P.A.P. on political considerations. I 

would urge that a permanent scheme should 

be formulated for all the drought prone 

districts. It should also be ensured that 

it the rivers are flowing, then wllter is 

diverted towards the drought prone areas 

and utilized for irrigation purposes. This 

is very necessa1y. 

The schemes pert~ining to Mirzapur 

district are J}ing incomplete. You will be 

surprised to know that on some of the 

schemes as milch as 50 per cent to 7S 

per Cent expenditure has been incurred, 

but further funds al e not being released 

them: The State Governments do not 

have the resources to provide funds for 

these schemes. I would like to suggest 

th~H the on going schemes should be 

completed. If the State Government are 

not in a posilion be mobilise re.,ources 
for them then you should make proper 
arrangements for them, because drought 
has become a recurdng feature and it is 
the Central Government which have to 
provide crores of rupees by way of imme
diate relief .. If permanent arrangements 
are made in them, they will prove bene
ficial for those areas. 

In spite of all the efforts, we have 
hardly been able to complete 26 per cent 
of the irrigation schemes. The need of 
the hour is that we should complete all 
the schemes in the drought prone areas. 

The State Governments do not fulfil 
the 11 arms I a id down for PI ovidins 
assistanee for drought and flood affected 
areas, Not only the non-Cong(J} Gove
rnments but Cong(I) Governments also do 
not send memoranda in time. The drought 
in J 98Z had <\ff'eCfed a populatiop of Z l 
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erores and an area of 5 crore hectares. 
The then Prime Minister, Shrimati Indira 
Gandhi had earmarked Rs. 700 crores for 
it but Uttar Pradesh could not get a single 
paise out of that because the Government 
of Uttar Pradesh had not submitted 
the memorandum in time. There may 
have been some technical lapses but I 
would like to urge the hon. Minister that 
the people (if the 'Wbole of India are one 
and how can we let them suffer on account 
of (he negligence of a particular State 
Government ~ So you !>hould evolve 
some formula that e\en if any State 
Government do not act in time and the Cent
ral Team after visiting that place is satisfi
ed that damage has bezn caused due to dlo
ught, floods or haiJ5(orms, then there is 
no reason why assistance should not be pro
vided to that State. 

There should be monitoring arrange-
ments in respecf of the assistance given 
for drought and flood affected areas. Huge 
funds are provided to undertake relief 
measures in drought and flood affected 
areas. District officers pocket a part 
of the funds. Of course, Shri Parashar has 
rightly said that all the officers ar e not 
like that. Funds are provided by the Cen
tre to the State Governments, but you have 
no pGwer to go to the districts and enquire 
as to how this money is being utilised 
and to ensure that the guilty are punished, 
in case there is any bungling. At present, 
the Slate Governments look after all this 
work. Some ru!es shou~d be framed to 
empower the Central Government Officers 
to gO there and sec how the Central funds 
provided for various projects are being 
spent. 

Now, I come to the drinking water 
problem. The country witnessed an unpre
cedented hot ~eason this year. In Dala 
area of my constituency, a tin of drinking 
water is sold for Rs. 4. It is appreciable 
that the Works and Housing Minister has 
allotted Rs. 20 crores for it. You should 
ensure whether this money is being utili· 
sed properly or' not. 1n addition, you 
must monitor the on-going schemes of the 
Water Corporation. 

[n the end, I would like to say that 

a permanent solution should be found out 

as early as possible of the flood and 

drought problem. 

[English) 

SHRI V.S. KRISHNA IYER (Banga
lore South): Madam Chairman, during 
March 1985 I had given notice of a Call
ing Attention regarding the same subject. 
Then I dealt with maioly about my State 
Karnataka. I am very sorry to say that 
I have to repeat what I said at that time 
because the conditions have not improved. 
For the fourth consecutive year the mon
soons have failed us and the State is fac. 
ing a very sever.; drought condition. The 
hon. Minister Shri Buta Singh was in 
Banga]ore last Sunday and ••. 

THE MINISTER OF AGRICULTURE 
AND RURAL DEVELOPMENT S. BUTA 
SI.~GH); On the same day there \\'as 
rain. 

SHR 1 V. S. KRISHNA IYER : I was 
about to say that. If you settle down in 
drought prone aleas every body will wel
come it. 

As I was saying for the fourth conse
cutive year the monsoons have failed us 
and you can imagine the plight of the 
people of the State. Karnataka Govern
ment is doing its best. The, are providing 
the relief measures; But what can the 
State Government do with its meagre in
come~ In the last three years the State 
Goverment has been giving memorandum 
after memorandum but unfortunately ac
cording to the norms of tbe Central Gover
nment they are not able to ~ive the finances 
required by the State Government. The 
State Government has nearly spent Rs. 250 
crores during the last two years and they 
have approached the Centre for funds. 
The Cenlie was able to give only Rs. 40-45 
crores. This year the situation is still worse. 
I am happy to know, Madam Chairman, 
your goods elf had explained the whole 
situation here. What is required imme
daitely to crop up with tbe situation is at 
least Rs. 50 crores. I appeal to the hone 
Minister to provide funds in this serious 
situation. If you depend on the norms 
it will be very ditliculL Kamataka is fOle
i.oS filDine VOl>' freQuoutly. It is Qe,,~lisar, 
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that Central Government should give spe
cial assistance and should not depend on 
the norms which tbey have prescribed. 

This is the year the monsoons started 
very well but unfortunately it suddenlY 
stopped. So, the nature h really unkind 
to us. I would suggest that the Central 
Government must review the matter serio-

"-
usly and came to our rescue. 

So far as the drinking water is concer
ned the hon. Minister the other day while 
replying here said that Karnataka has 
done well ~o far as providing of drinking 
water is concerned but still some villages 
are left out. What is worse is that we 
have not been able to supply cattle feed. 

It ha!> become an annual feature that 
we discuss the drought situation. The 
Government of IndIa and the State 
Government must seriously think of 
providing permanent measures to see that 
famine conditions do not recur. J don't 
say we wilJ be able to bring rain. What 
is required is that we should takc up the 
irrigation projects where the inigation 
projects will come to tbe rescue of the 
people. Karnataka Government· has sent 
proposals and I am sure the Central Gov
ernment. .•. 

SHRI S. B. SIDNAL : K()rnataka Gov
ernment is not at all working. 

SHRI V. S. KRISHNA IYER The 
hon. Member sitting on that side speaks 
]ike that because I am sitting on this side 
and I don't speak like him. I always speak 
with objectivity. He was telling that 
Karnataka was not working. Only a week 
ago, the peopl e of Karnataka proved that 
the Government is a working. They have 
showed well that the Government function
ing there. Another suggestion I would 
like to make is that the Government must 
conce:;trate on starting industries in drought 
prone areas because how long we can pro
vide relief wor~s to the people in those 
areas? So, the Government must start 
industries in those . are as. Sir according 
to the Government of India rules you are 
giving subsid es for rice and wheat to the 
lobourers under the NREP in the villages. 
In Karnataka, the .taple food of th~ 

villagers is either 'ragi' or 'jowar'. I 

request the Government of India to elltend 

the subsidy to 'ragi' and 'jowllr' also. I 

would make special request to the hon. 

Minister to consider this point favourably. 

I am sure the hon. Minister will give a 

cheering news to the people of Karnat~ka 

who are reeling under severe famine. 

[ Translation] 

SHRJ ZAINUL BASHER (Ghazipur) : 
Mr. Chairman, Sir, the geographical posi
t ion of our country is stich that certain 
parts of the country are always affected 
either by drought or by floods. There are 
many areas which are affected by both the 
floods and drought... Eastern Uttar 
Pradesh, to which ! belong; and some 
areas of Bihar remain affected either by 
drought or by floods every year. Sometimes' 
these areas are affected by both drought 
and floods. It is very difficult to estimate 
the loss suffered each year due to floods 
and drought. I suggest that a national 
programme should be chalked out to solve 
the problem of floods and drought. If 

. all the funds provided so far for relief 
measures are added, the resulti:lnt amount 
would be sufficient to find a permanent 
solution to the floods and drought problem. 
It is a heartening feature that if flood con
trol measures arc taken in the conntry, 
they would be helpful in not only solving 
the flOod prob!em but the drought problem 
also. Both these natural calamities-floods 
and drought-can be solved to a great 
extent through one programme. During 
rainy season ~he waters of our rivers fl'ows 
into oceans unutilised. In add ition, floods 
occur which cause loss of life and property. 
Cattle heads perish and crops are damaged. 
If arrangements are made to store this 
water by constructing big dams, it can 
be utilised for irrigation purpo:.es at the 
tim.e of drought and during normal season. 
Drinking water can also be . made available 
to the people and many other works can 
be undertaken. So long as a national pro
gramme is not chalked out in the country 
and extensive arrengements are not made 
to control the river waters, the country 
wiIJ always be ,..eeling under drought an4- . 
floods. . 
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Almost in every fession of Parliament 
we discuss this problem. I do not remem
ber if there has been any ses~ion in which 
discussion was not held on the flood situa
tion or drought problem. In each session 
we discuss drought and flood problem in 
one or the other form. Even in the ensu
ing winter session, failure of rain or 
drought in some part of the country would 
again be discussed. I do not want to go 
into details, but would just like to submit 
to the hon. Minister that he is an active 
Member, he must formulate a national 
programme during his tenure to solve the 
flood and drought problem. The purpose 
will not be served without it. We have 
been giving funds for reI ief works for the 
last many year and willI continue to do 
so far anoth er 10 to 20 years. I do not 
think thaI we shall be able to solve this 
probl~m despite spending so much money. 
Sufficient funds should be allocated for 
this programme also as has been done in 
respect of the National Rural Employment 
Programme. You cannot imagine how 
many persons will benefit, the increase 
in agricultural production which will be 
achieved and how much prosperity will 
come in the country if such a programme 
is implemented. I, therefore, demand that 
a national programme should be formulat
ed to control floods, because if floods are 
controlled, drought problem will automati
cally be solved. 

[English] 

SHRI S.B. SIONAL (Belgaum) 
Madam, I am grateful to you for giving 
me this opportunit~ to participate on this 
debate. 

17.03 brs. 

[SHRI SOMNATH RATH in the Chair] 

This country always depends on the 
monsoon; even the agricultural workers 
have to wait for the monsoon after sowing. 
It is almost certain in this country that 
many parts of the country rna} be affected 
either by flood or by drought. Many places, 
aDd districts in the States are regularly 
Jffected by drQuahts and some of the 

State are regularly affected by floods. 
When the Central Government and the 
State Governments have 10 spend a lot 
of money respectively, without making a 
master plan, it is high time that they should 
thank of a master plan. If we prepare a 
master plan and aHot money for that 
r ~gularlY, whethf'r there is drought or not, 
we would be abI e to do a Jot of construc
tive work, and create assets which would 
help the poor people during drowht and 
other calamities, and we would be able 
to give them some employment. Other
wise, there is waste of lot of money and 
things like roads etc. are just built on the 
paper only. That way, Government money 
is a cl ear wast e. 

So far in six to seven lakh villages, we 
have not be(n able to provide drinking 
water to the peopl e and this is a must. 
This is one of the basic needs of the peo
ple. It affects a lot those people who are 
below the poverty line, mostly the sche
dul ed cast cs and ~checiul ~d tribes. 
When we talk of employing those poor 
people durir.g the drought conditions and 
other calamities, as my other hon. friends 
have mentioned, the money dOf;s not 
reach them entirely, half of that money 
is taken by the corrupt offiCials and other 
agencies. I am sorry to stat e that, but 
it ~ctually happens. 

My friend, Shri Kri!>hna Jyer was say
ing that the Government of Karnataka 
was doing so much. It is nothing, but a 
colour painting. I am sony to mention, 
but they did not e .. en have the courte&y 
to call any meeting of the Committee on 
20-Point Programme for the last two years. 
It is very unfortunate. 

SHRI V.S. KRISHNA IYER : You 
may please read the report of the Planning 
Commis~ion. 

SHRI S. B. SIONAL : Sir, I am appeal- . 
ing, through you, to the Government to 
direct the concemcd Government to call 
for a meeting of the Committee on 20-
Point Programme, which is really meant 
for the poor. 

Therefore, Sir, whenever there js a 
drougbt; the most affected people are those 
who are livina below the poverty line au4 
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who have no employment. They bave not 
been given proper relief. Whenever assis
tance is provided, "trict supervision should 
be there. I request the Minister of Agri
culture to supervj~e tbe progra'llJDes strict
ly, regularly and periodically so that the 
money given by th~ Central Government 
is properly utilised. Because of ecological 
imbalances, some places are always 
drought affe.ted. Therefore, we have to 
make Master Plan employing Scheduled 
Caste and Scheduled Tribe pwple in 
Government service and continuously plant 
trees in forests anJ non-arable area" every 
year regularly. This helps the Scheduled 
Cast~ and Schedul ed Trib<! people. 

PROF. SA!FUDDIN SOZ (Baramulla) : 
Sir, I rise to give my support to the Reso
lution moved b} Shri Janak Raj Gupta. 
But I am sorry to say that within his own 
State. he bas forgotten the Kashmir p;o
vince. because he is concerned only with 
the drought that took pla.:e in Jammu. Of 
course, I do feel concerned about the 
drought that took place in Jammu and 
I will request the hon. Minister of Agri
culture to take stock of the situation and 
provide relief to the people in Jammu and 
elsewhere who are suffering because of 
the drought. Recently. we discussed this 
matter threadbare when we discussed the 
issue of natural calamities in the country. 
At that time I said that ours is a va:;t 
country. In OD e part of the country there 
may be drought, whHe some other part 
may be experiencing floods. 

PROF. MADHU DANDAVATE: Is 
the 'Sbah' Government a natuaal celamity 
or afJ unnatural calamity .1 

PROF. SAIFUDDIN SOZ : Totally 
unnatural! And it is particularly known 
to the Agriculture Minister. On that day. 
the hon. Minister of Agriculture struck a 
very heart-warming note. Firstly he had 
agreed with us. It appeared in the Press 
alro. Ministers have to pe bold and they 
should not hide. He did not hide and he 
qreed that in the rural development pro· 
arammes and schemes, there has been a 
lot of leakage and lot of corruption. When 
I bad narrated the scene as obtained in 
fammu and Kashmir, he had aSiurod tbat 

Pari iamentaCians would a Iso be assooiated 
with tbe district plan~ and I felt v~ry 

happy. I feel assured that the hen. Minis
ter would kindly take notice of this Reso
lution and he would kindly keep in his 
mind tbe assurance that he has extended 
to this House. Particularly on that day, 
he assured me that he would be visiting 
those Stales, where there were complaints 
and'vhere there were victims of drought 
and floods. As for Jammu and Kashmir, 
September is a -vcry good month and the 
weather will be very fir.e. Both Shri Janak 
Raj Gupta and myself invite him to pay 
a brief visit to Jammt.1 as also 10 Srinagar. 
I WIll not exploit the visit politica lly and 
I will gel those who at e the true rcpres .. m. 
tatives of the people and they will explain 
the damage to crops in Kashmir due to 
hailstorm. This is a long story which has 
started in 1982 and it contin ued through 
1983, 1984 and 1985. Though there 
has been leakage and corrup'ion, some 
relief ha, been sancli-:>ned. But more relief 
is required in Ka~hmir for the victims of 
hailstorm and in Jammu for the victims 
of the drought. Wile,} the hon. Minister 
rises to conclude the lliscussion, I hope 
that be will kmdly announct: ()S to when 
he would be visiting Jammu and Sri nagar. 

[ Translation] 

SHRI K.D. SULTANPURI (Simla): 
Mr. Chairman, Sir, I am grateful to you 
for giving me an apPJrtunity to speak. The 
fact is that the drought conditions witnes
sed in our hill areas this year have affected 
the entire Himachal Pradesh. All tile 
rivers and rivulets thele have gone dry. 
Potato and Wheat crops have beea totally 
damaged. Last year. the appl e crop had 
failed. The apple crop was affected by 
scab dise;;se last year. This year, potato 
crop has been damaged. So, the amount 
of Rs. 5 crOres given to Himachal Pradesh 
by you is quite inadequate. I feel it will 
not be of any use to the prople of Hima
chal Pr'ld esh. 

I would like t.o appeal to tbe bon. 
Minister to waive the entire amount of 
interest on loans taken fro~ banks by the 
poor people there and recovery of land 
reven>le should also not be made from th~ 
small farmers. 
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Besides, I would like to point out that 
workers engag ed in the construction of 
schools, hospitals etc. in the country are 
paid wages out of the funds meant for 
drought relief works. Many other hon. 
Members have also pointed it out. It does 
not benefit 1he perc;ons concerned. The 
affected per"ons must receive some bene. 
fit. 

The mover has moved a very good 
Rec;olution about drought conditions in Ka
shmir. The hill areas first witnessed drought 
and afterwards there has been heavy rain. 
fall. It camed loss worth crores of rupees 
in the whole of Punjab. Hoshiarpur. Jalan
dhar nnd Tehsil ~opar suffered heavily. If 
check dams are constructed on the dvers 
and rivulets in the hill areas to prevent soil 
erosion, the dllm:lge in plains can be 
reduced. Funds should, therefore, he 
allocated for this purpose to check soil 
erosion and control floods in the plains. 

The soil carri cd by th e rivers from hill 
areas is posing danger to our big projects 
and as a result therefof the Hydroelectric 
projects are in danger. Dams are becom
ing silty du e to the sorl carried by the 
rivers. It has posed a danger to Bhakhra 
Dam and also to Kudari Majari Dam which 
supplies water and power to Uttar Pradesh. 
If you want to sa,e them, you wi!! have to 
resort to piantalion and construct check 
dams on the rivers and rivulet.; so that the 
rivers do not carry soil with them. 

I would, therefore, request that the 
Government of Himathal Pradesh should 
be provided with more funds so that they 
could make necesslry arrangements to con
tain soil erosion. 

I would also suggest that the study 
teams sent by you mu t establish contact 
with the local people. 

I hope that the hon. Minister will pro
vide maximum :unds to the Government 
of Himachal Pradesh so that they could 
combat the deteriorating situation there. 

With these words, I thank you for allow. 
ing me to speak. 

SHRI JUJHAR SINGH (Jhalawar): 
Mr. Cbairm,an, Sir, I rise to support tbe 

Resolution moved by Shri Janak Raj 
Gupta. 

When discuss ion is held on the famine 
conditions, the name of Rajasthan naturally 
fignres in it. But on Iy few people are 
aware the famine conditions in the eastern 
and south eastern Rajasthan. I would like 
to draw the attention of the hon. Minister 
to the fact that this year there has been 
scanly rainfuJi in eastern and south, eastern 
parts of Rajasthan in the Jhalawar area jn 
particular and famine-like conditions are 
prevailing there. Thousands of cattle 
heads have perished there. There is acute 
shortage of water and no relief work has 
so far been undertaken there. 

It is not a new thing for Jhalawar. It 
is a fact that if you have a glance at the 
chart of relinfa 11 there, you will find that 
there has not been timely rainfall for the 
pac;t mahY years. Sometimes it does not 
rain for ] 5 days at a stretch and sometimes 
for as many as three weeks. 

It ha s become a regular phenomenon. 
The rains do not come in time. Secondly. 
the average rainfall in that area has decli
ned to half. Thirdly the forests are denu
ded and therefore there are 'flash floods' 
and in the absence of forests the (ntire 
rain waters flow into the ravers which are 
getting silted and the water level of these 
rivers has started going down. The quan
tUnl of water has also been reduced. I 
would reque,t you to conduct a study and 
take some mea"ures about the ecological 
imbalance being observed there for the 
past few years. I am of the view that, 2S 
per cent of the eastern area and soutb 
eaSfern of Rajasthan was covered by 
forests but for the last two to three decades 
the forests have been denuded indiscrimi
nately, with the result that it has virtually 
become a desert. 

It has also retlulted in increase in soil 
erosion. The economic condition of people 
has weakened. I would request the hon. 
Minister that when relief work is started in 
Rqjasthan, afforestation of this area may 
be undertaken. Forestry is very useful 
there. I am not speaking of social fores
try, but attention should be paid to tradi
tion'll forestry which has been there for 
fears and whicll was (Jiscontin"ed du c to 
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wronj! policies. It ~hould again be started 
so that famine condition, which is becoming 
a regular feature, may not recur. The 
present state of affairs should not be allow
ed to continite. Sir, many more hon. 
Members have still to speak and, therefore, 
befor e cone) Jding, I would request that 
you should pay immediate attention to the 
changing scene in that part of Rajasthan 
which was once lush green. It timely ac
tion is not tak~n in this regard we may 
have to face desert-like conditions there. 

[English] 

SARI V. SOBHANADREESWARA 
RAO (Vijayawnda): T would like to bring 
to the notice of the Miniorer only two imp
ortant point!' : first, when natural calami
ties occur, Reserve Bank of India permits 
the State Cooperative. Department to re
phase the short term loans into medium 
term loans. I would m'lke a request to 
tbe Minister: in the case of long term 
loam wMch are given through the Agricul
tural Land Development Banks, the farmer 
will not be able to pay the instalment due 
from him during that year when drought, 
cyclone or natural calamities occur. So, 
that instalment al!>o should be re-rhased, 
It should be extended by another year. 

Another important point: in Andhra 
Pradesh, there is Rayalaseema, which is a 
chronically drought-hit area. There, to 

. go in for a well, the farmer ha<; to spend 
Rs. 30,000/., Rs. 40,000/- or sometimes 
even upto Rs. 50,000/-. In every five 
years, during almost three years there will 
be the drourht situation in Rayalaseema. 
So, I request that keeping in view that it is 
a permanently drought-hit arer, Govern
ment should change the definition of a 
smaH farmer. From two hectares of wet 
land which is at present the criterion, it 
should be cnanged to 4 hectares, and in 
the caSe of dry land, to 8 hectares. The 
definition with regiTd to marginal farmers 
also should change: wet land, from one 
hecta;e to 2 hectares, and 4 hectares of 
dry land, because otherwise we will not be 
able to do small and marginal farmers of 
Rayalaseema. I request Government to 
~~miQe these sUSf'stion$ •. 

[ Translation] 

SHRIMATI PATEL RAMABEN RAM
JIBHAI MAVANI (Rajkot): Mr. Chair
man, Sir, our country is predomiLently an 
agriculturlll country. Being a woman 
farmer, I would lik e to ten you a bout wha t 
is happening in Saurashtra. At present 
floods 3re occurring in many p2rts of the 
country but there has been scanty rainfall 
in our area and as a result the seeds sown 
by farmers have gone waste. The farmers 
have to face a lot of distress as a result 
of that. As agriculture is the only means 
of livelihood for them, something should be 
done in this regard. 1 would request fhe 
han. Agriculture Minister to help the far
mers. Our young Prime Minister is con
cerned about the farmers and workers, and 
the 20-Point Programme is tmeant to hep 
them. The farmers are not able to drive its 
benefit due to some bureaucrats. They 
are harassed. Government should provide 
fert il isers and other inputs to the farmers. 
I would su~gest that a scheme should be 
formulated to provide maximum benefit to 
the farmer. 'Afforestation programme is 
being carried on in our area. Bucalyptus 
and teak wood 'trees are being planted 
th ere. Th ey are of no use as they are not 
shady trees. The water leVel has receded 
due to these trees. Drinking water is not 
available even at a great depth. I would 
request you to plant sucb trees in the 
villages and cities as may be benefit the far
mers. Stich trees, may be planted as may add 
to the greenery of the area and be bene
ficial to the farmers ar.d the people in gene
ral. I thank you for giving me this oppor. 
tunity to speak. 

[English] 

THE MINISTER OF AGRICULTURE 
AND RURAL DEVELOPMENT (S. BUT A 
SINGH): Mr. Chairman, first of all, I. 
must like to thank Shri Janak Raj Gupta, 
Shri Virdhi Chand Jain and Shri Chinta
mani Panigrahi for having brought this 
ver), important subject once again to the 
notice of the House. As mentioned by 
Shri Zainul Basher, this is perhaps one of 
those subjects which find mention in almost 
every session of Parliament and naturally 
so because it affects the life of our people 
and that too in a sector which is Dot VClf 
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comfortably placed. namely. the rural 
sector and the areas which are affected 
mostly by the drought are most of the back-

. ward districts in such State, as has bee:1 
mentioned by most of the members, whether 
this side of the House or thlt side of the 
House. Therefore, this is a very vital 
subject and it is but natural that this Aug
ust House must deliberate upon it. 

I am grateful to Shri Janak Raj Gupta • 
and hon. members who have spoken on the 
subject with a great concern, and I share 
their views and sentiments expressed in the 
same concern. In the present Resolution, 
Shrit Gnptaji brought to the notice of this 
hon. House the situation in his own State 
of Jammu & Kashmir and has asked for 
the supply of irrigation and drinking wat er 
for these purposes. If I have to report to 
this hon. House, last year, in 1984-85, we 
had a drought situation in eight States. 
They were Andhra Pradesh; Himachal Pra
desh, Karanataka, Madhva Pradesh, Maha
rashtra, Orissa, Rajasthan and Uttar Pra
desh. I say this because these State 
Governments submitted their memoranda 
for the assitance frolD the Government of 
India, and a ceiling of centra] assistance 
to the tune of Rs. 200.66 crores was sanc
tioned by the Government of India to all 
these States, and out of this. the 
amount for drinkins water was Rs. 54.03 
croces, and this year, 1985, we have re
ports from 10 States, namely, Andhra 
Pradesh, Haryana, Punjab, Himachal Pra
desh, Jammu & Kashmir, Karanataka, 
Madhya Pradesh, Uttar Pradesh and Raja. 
sthan. 

As has been mentioned by most of the 
Members that the central team visits States 
which have reported drought conditions, and 
they have visited eight States out of these 
States this year and the amount sanctioned 
so far was Rs. 181.71 crores, a ceiling 
for the Central assistance for tackling the 
drousht situation tbis year. Out of this 
amount, Rs. 47.67 crores ac~ounts for dri
nki1l8 water. 

In the case of Himachal Pradesh Prof. 
Parasher was here a little while ago
the. central tc!!m has submitted a report 
and it is under consideration. In the mean· 
while we nave sanctioned Rs. l S ~rores 

to the States as ways and means advance 
for the relief work. 

Similarly the memorandum from Rajas
than is also under consideration. And we 
will be releasing Rs. 10 crores to Rajasthan 
a .. ways and meanS advance and a central 
team is also going to asSess the continuous 
drought conditions in the Stat e. I agree 
with Shri Girdhari Lal Vyas that it is not 
sufficient. But this is just the initial.stage 
and the central team when it visits will 
bring out the extent of damage and then we 
will be able to do something further. 

Out of these two years of drought con
ditions this year itself, according to the 
information available. there were about 
169 districts affected by drought and a 
population of 661 lakhs in a cropped 
area of 146 lakh hectares, and about 
516 lakh cattle p(;pulation have been 
affected the year on account of drought. 

As you very well know, ours is a 
country with <;0 many diverse conditions 
both climaticalJy and topographically that 
it is very difficult to really chalk out 
something a standardised basis. I have 
li~tened to han. Members' plea which is 
unanimous and unequivocal, that our Gov-· 
erument should do something on a nation
al scale. Yes. Sir. It is a national problem 
and unless it is tackled at that level the 
problem will not be solved. If we look 
at the size of our country we have about 
140.2i hectares of net cultivated land. 
And out of this mass of land the rain-fed 
area accounts for 101. 2 '2 million hectares 
net area leaving the irrigated area to only 
39.5 million hectares net area. This means 
that a very large chunk of Our a~ricultural 

activity is rain-fed and we have to chalk 
·out a very systematic plan by which we· 
can increase the area under irrigation. 
This problem can be s9lved only if it is 
tackled on a national scale. As you know, 
at the time of the beginning of the Five 
Year Planning system the area under irri
gation was roughl~ to the tune of 20 mil
lion hectares which became 62 million 
hectares gross area during the Sixth Plan 
and we propose to take it to 75 million 
hectares in the next plan, that is 
the Seventh Plan. And the estima
ted investment on irrigation during the 
stxtlt flap is Rs. lQ~899 crores1 Sbri 
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Dagaji was asking me what we were doing, 
with only Rs. 200 crores per year. Of 
course, Rs. 200,66 crores is to be given 
as margin money to aJ1 the States. But 
look at the amount that we are spending 
for irrigation. It is direct attack on the 
drought situation. In the Sixth Five Year 
Plan Rs. 10,899 crores in the expenditur~. 
And therefor e we are trying to see that • 
this problem is tackeld and there is not only 
ODe method. We have to have a chain of 
various measures on the long term. tackling 
of irrigation is of course one-which I have 
just now mentioned. 

Similarly, we have been trying to iden
tify several areas as Shri Panigrahi had 
mentioned and there are probJematic areas 
ill the·country which are divided into zones 
and tHese zones are being tackled on a 
very high seal e and one of them is the 
Drought-Prone Area Programme. Shri 
Panigrahi seems to be under the impress
ion that we have given it up. No. It is 
not given up. It is continuing. 

Under the DPAP Programme Govern
ment is already tackling this programme. 
This programme was started in 1970 and 
at the end ot the ';ixth Plan 511 blocks 
of 70 districts in 13 States were covered 
by this programme. 

This is a Centrally sponsored scheme 
and allocation of funds to the tune of Rs. 
15 lakhs is made per block. During. the 
Sixth Plan Rs. 211.02 crores was spent on 
this Programme out of which Rs. 166.08 
crores was Centre's share. The physical 
achievement has been quite satisfactory 
and it is as follows : Soil aDd moisture con
servation -3952.39 hectares; Irrigation 
potential created -3245.86 hectares; For
estry and pasture development -3748.48 
hectares; Milk soci.eties set up -3001. 

I quite agree with Dagaji on one point 
tbat implementation has not been upto 
the mark. Weare not satisfied. I have 
said that quite a number of times. Prof. 

o Soz was one with me on this point. What 
is the use of biding glaring facts from the 
ground '1 If I say something here and pe0-

ple do' not find it on the ground, what 
will they think of us? It is a fact that 
the implementation. of these SCh~s 

Wbi(:Q were rqe~llt ~o alleviate the povert)' 

in the country, at various places in various 
States has not been· . upto the· mark. But 
to say that these schemes have not helped 
the people also. will be equally wrong. 
Therefore, as I said it on another occasion 
during the the Camng Atfention Motion 
in tbis House, that there was a feeling 
among all tbe Members and in almo-st aU 
tbe political parties that there should be 
a strick vigil. The people's representatives, 
w~ether they are Panchayat members or 
samiti members or members of the legisla
tive Assembly or the Members of tbis 
august House, must be assocaited with the 
implementation of these scheme9; otherwise, 
always there is a chance that the bu·eau
cracy or officialdom may fall a prey to the 
routine which is another ,ery bad thing. 
Once you put a thing on a pro
totype or routine man'"} er, it get'! bad. 
And it gives birth to corruption. If yOU 

make people"! representatives associated 
with the functioning of these schemes it 
will provide that kind of vigil to -these 
schemes. And we must have a supervising 
agency. We are thinking very seriously 
in consultation with the State Government, 
to provide some organisation at the Centre 
as also in the States, which can monitor. Al
though we are getting monthly, quartecly and 
annual reports, those reports neither 
Sbri Daga nor Prof. Soz is going to believe, 
because the allocation at th~ district level, 
selection of site, selection of project, all 
these thing'! are done subjectively. They 
have to be done objectively. That clln 
be done only when the people's represen
ta lives are associated. 

Physical achievements during 1984-8S 
!n respect of Rajasthan are as follows: 
Soil and Moisture conservation-S18 hecta
res; Creation of irrigation potential -126 
hectares; Afforestation and Pa~ture Deve
lopment -1-94 hectares; Sheep societies 
established -906. 

Mr. Daga wanted to know the assets 
created. I can tell you only the statistics 
that I bave with me, which are reflected 
from the State Governments and based on 
our own monitoring or whatever informa
tion we have received. 

In ;Rajasthan 'the number of road Pro
jects taken up was 38, and tbe numb~~ . " .. 
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of minor irrigation projects, including 
drainage, was 25. Similarly, the num
berof Soil Water Conservation Projects 
was 15 and the number of Social FOIestry 
Projects was 21. This is hew the programme 
of R LEGP has WOI ked in Rajasthan. 

The other long. term effort that we are 
ma~iDg is through the Soil and Water 
Conservation Programmes. The Soil and 
Water Conservation Programmes, as a 
strateis}', are formulat ed on the bas is of 
Integrated Watershed Management Plan. 
This is combininll tha conservation strategy 
with the socio-economic objectives. The 
strategy has these elements: 

(0 Enhancing productivity of avai
lable land under primary produ
ctIOn systems; 

(ii) Generalion of employment opp
ortunities in rural areas; 

(iii) Maintaining beneficial relation-
shi p between land and water 
cycle; cnd 

(i,,) Identifying and locating the de
graded land and those lying under
utilised for restoration to more 
productivity management systems. 

SimilarlY, we have other schemes like 
Soil Conservation in Catchments of River 
Valley Projects, and the Integrated Water
shed Management in the Catchments of 
Flood.Prone Rivers, and dry Land Far
ming which has been mentioned by most 
of my colleagues. Out of the total cul
tivated area which I mentioned just now, 
the Dry Land Farming figures mostly in 
the following States: 

Karnataka 86;2 per ceot 

Madhya Pradesh 87.5' per cent 

Maharashtra 89.5 per cent 

Rajastban . 80.5 pet cent 

Uttar Pradesh 45.1 per cent 

West Bengal 73.2 per cent 

On a Jong·term basis tbis is what ft art 
att empt ina· 

The hon. Members were rightly con
cerned about the continuing drought ill 
their respective States. One thing which 
is qUlle satisfactory is that our scientists 
in the ICAR have been rather working 
hard on certain crops which could with
stand the vagaries of dry weather, and we 
have been able to provide the seeds of 
those crops in most of the areas where 
drought con :inues. This has resul (ed i11 
sustaining our agricultural production and 
has gone a long way to develop agriculture 
in most of the difficult areas. 

Similarly, from this Year, as announ
ced by the hon. Finance Minister, we 
have introduced a new scheme called the 
Crop Jnsurance Scheme. The Crop Insura
nce Scheme is a direct help to those areas 
~hich are constantly under drought condi
tions. By last year, that is 1984-85, the 
total number of 12 States, namely, Andhra 
Pradesh, Bihar, Haryana, Himach Pradesh, 
Karnataka, Kerala, Maharashtra, Orissa, 
Tamil Nadu. Uttar Pradesh, West Bental 
and Madhya Pradesh have taken up the 
Crop Insurance Scheme. This Schtme. by 
and large. is ,oncentrated in the areas. 
However, the important .rain-fed crops 
like jawar, cotton, groundnut, gram, ' 
maize, barley. oilseeds, wheat, paddy, 
ragi, potato are also included in this 
Scheme. But tbis is only a recent scheme 
which has included so many crops other
wise it was only a pilot scheme previously. 
It has now been made universal and appli· 
cable alI OVl'r the country. 

We also propose to set up a Crop In· 
surance Fund at tbe State level for dirac-

. tly operating the Crop Insurance Scheme. 
A Central Crop Insurance Fund. is also 
proposed to be set up in the -Union Mini
stry of Agriculture and Rural Develop.. 
ment to provide Centre's share. The 
Government of India will provide the policy 
guidelines and will monitor the programme 
under this Scheme. 

Then. there are schemes which an 

continuing for the dry land farmins. Simi· 

larly, as I mentioned. our research peopjc 

are working quite hard to see that certain 

kinds of c:rops art developed which ~ 
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withstand the hardships of the dry land 
farming. 

We have certain development progra
mmes both in the Stal e 'sector and under 
the World Bank assisted PHot Projects 
for Watershed Development. In the rain
fed areas we have certain Area Develop. 
ment Projects, just a.s mentioned by 
Shri Sultanpuri. at the foothills of Hima
layas. In Punjab, the scheme is called 
Kandi Watershed Areas. In Punjab 
the scheme is called Kandi Watershed 
scheme. So, these are the various schemes 
through which we are attempting to tackle 
the drought problem on a national scale; 

In regard to Jammu and Kasltmir. 
Shri Ja,nakraj Gupta raised this question. 
The number of probl em villages in Jammu 
and Kashmir have been reduced consider
ably so far as the dr ink ing wat er problem 
is concerned. And as I said on the receipt 
of information, from the Central Govern
ment a central team did visit the State. 
And now since Shri Soz 'and Shri Gupta 
wanted me to visit Jammu & Kashmir and 
because a visit to Jammu and Kashmir is 
always tempting. it should be possible to 
make a visit there. I would like to meet 
the people's representatives from that 
State on my visit there. I can assure at 
this moment only thJt accordinl! to the 
norms which have been fixed to meet the 
situation created by the natural calamity, 
at our level we are trying to do our be!lt, 
but one thing which I announced the other 
day also is that these norms are pretty 
old and they have hardly relevance with 
the present situation in the country. There
fore, we decided to consitute a Committee 
wbich should 'go in detail to work out 
the norms and mak e them relevant to the 
present situation in the country. The 
Secretary (Agriculture) is heading that 
team and we should be able to bring the 
norms up to the level the pre,ent situation 
rrequires. 

PROF. SAIFUDDIN SOZ: Do we 
take it that you will kindly visit in Septem
ber? 

S. BUTA SINGH 
possible. 

As soon as 

[ Translation) 

. SHRJ GIRDHARI LAL VYAS: Sir, 
In case of floods subsidy. to the extent of 
50 per cent is given but it is not so in 
the case of famine. 

S. BUTA SINGH: Relief 'is given in 
the form of wages for the work done. It 
is not given to the victims. 

[English] 

Tne assistance for drought is given 
for the items which I am going to read 
just now: 

Emergency supply of drink ing water 
in areas, where source> of drinking water 
dried up, by means of tankers, trucks and 
otber means of transport. 

. Gratuitous relief to the victims of 
hatural calamity, including unemployable 
persom having· no source of .livelihood. 
They ir.clude the people mentioned by 
Shri Choubey and Shri Panikka. 

Provision for fodder for cattle. 

Provision of medicines, disinfectants. 
insecticides and vaccines for the prevention 
of outbreak of epidemics like dysentery, 
diarrhea. gastro-enteritis, typhoid, infective 
hepaWIs etc. due to contaminated and un· 
safe water. 

Movement of useful cattle to other 
areas. 

Augmentation of the nutrition pro
gramme for the children below six years 
of age and expecting and lactating mothers 
on the ground that because of the drought 
there is loss in the intake of food and 
ve&etabJe resulting in mal-nutrition. 

Addition of nutrients to the animal 
to combat the effects of mal-nutrition 
among the animals and provision of vac
cines to immunise the cattle against the 
epidemic. 

Provision at the s~bsidised rates of 
fertilis6rs, pesticides for rejuvinatioD of tho 
crop damased br dro uallt. 
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Provision of seeds, fertilisers, pesti
cides and other a gricul! ural inputs at 
subsidised rates to the farmers who have 
lost their crop to enable them to grow 
alternative or subsidiary crops. 

Acceleration of the on-going plan 
works located in the drought affectej areas 
and undertaking of additional approved plan 
scheme<; to crelte employment for the 
drought affected areas. 

These are the major items which are 
covered u~der the drought assista~ce 

which the G\lvernment of India provides. 

An idea was given by Shri Choubey 
th.lt in such areas where there ar.! very 
severe droughts and people are forced to 
live on very very little, whatever they get, 
should be given subsidi~ed food. It is a 
very good idea and I take this suggestion 
and we will consider on it .. 

SHRI V.S. KRISHNA IYER : Because 
you have visit;d Karnataka, I would like 
to know the pO'>ition about that ~tate. 

S. BUT A SINGH : In Karnataka, dur
ing 1980-85, the reliei assistance given 
was Rs. 14 crores for flood and Rs. 76 
crOres for drought. And, in 1985-86, the 
figure was Rs. 22.16 crores for droulht. 
This was the last. So far, we have not 
I;eceived any Me!llorandum from the State 
Government. 

One thing: After having heard from 
the hon. Members, I was able to go into 
some of the points which the hon. Mem
bers have made. May I now request Shri 
Janak Raj Guptaji not to press his reso· 
lulion, beca.use, we are one with him? 
There is no difference of opinion. What· 
ever Shri Gupta has said has been taken 
.Dote of. Also whatever suggestions have 
made by other hon. Members are taken 
note of, and we will try tJ see how far 
we can implement these suggestions. 

[Translation 1 

SHRI GIRDHARI LAL VY AS (Bhil. 
wara:) : I would like to know from the 
hon. Minister the reuons for Clot giving 
IUbSldy to tbo state Ooveroments in case 

of famine, when the Centre· gives· it in 

case of floods. You can refer the matter 

to a commi ttee. 

S. BUTA SINGH: The work is being 
done according to the existing norms. The 
Committee would consider it. 

[English] 

SHRI V. SOBHANADREESWARA 
RAO: Royalaseema is having the mid
mum rainfall in the entire couotry, There 
is no parallel. There is no other place 
which has such a lowest rainfall. Will the 
hon. Minister please consider as a special 
ClSe changing of the definition of small 
and marginal farmers ? 

S. BUT A SINGH : I did mention 
about Andhra Pradesh. And, Rayalaseema 
is also a part of Andhra Pradesh. . 

[ Translation] 

SHRI JANAK RAJ GUPTA (J~mmu) 
Mr Chairman, Sir, I am grateful to the 
Members who parlicipated in the discus. 
sion on my Resolution and supported it 
irrespective of party· affiliations. Besides, 
I am also grateful to the hon. Agriculture 
Minister, S. Buta Singh who has admitted 
tbe importance of the Resolution. and 
supported the sllggestions made by other 
hon. Members and he has also agreed to 
constitute a committee which will fix the 
norms. 

I would like to bring one or two 
th ings to your notice. So far as drought 

.is concerned, it has affected many parb 
Of the country and a large section of 
the populations. Our Slale, Jammu and 
Kashmir, is particularly affected by dro
ught where a large part of it is hill a.ea. 
rhe people ip the valley are also affect
ed by rains which cause heavy damage. 
It is also true that the Government have 
given a lot of aid but I feel that much 
remains to be dane so that the peopJo 
must get more relief and lead a comfor. 
table lief. The people have to felch 
drinking wat er from all for as 10 kilo
metres in hill areas. Thouah it is a fact 
that as compared to the old day.. tbt 



39.s kes. re : R~jiel to 
P.' A. by Drought 

AUGUst ~, 1985 Res. re : J)e-,I!iopmtnt 3~6 
01 Hill Ateas . 

[Sbri Janak Raj Gupta 1 
Government have made t"nough arrange-
ments which have improved the situation 
but as far as drinking water and Irrigation 
is concerned, much still remains to be 
done. We have seen that in some· of the 
hill areas and plain areas, there is no 
water at all. It is not that there is 
scarcity of water ; rivers are tbere. What 
is needed is utilising the river waters 
through channels. It is not only true of 
Jammu and Kashmir but of other plac:s 
also where the problem could be solved to 
a large extent by constructirig channels. 
The hon. Agriculture Minister has said 
tbat be proposes to constitute a committee 
which will fix; the norms. I would like the 
farmers to be exempted from repayment 
of taccavi loans, Dr. other loans on 
account of irrigation elc. a Iso fr.)m paY
ment of land revenue. It is often obser
ved that wheilever such a tb ing happens 
due to famine, it is temporarily suspen
ded, but later on it is realised by charging 
excessive fate of interest. The farmer is 
shattered. It is no relief. It rather be
comes a burden in the long run. There 
are other factors also, like loans from 
the co operative or other sources. I would 
request the hon. Minister Bula Sioghji 
that'the norms fixed by the committee 
should be made permanent and whenever 
tbere is a natural calamity, the farmers 
should automatically get the relief so 
that they could face it. Under the 
IRDP, the farmer should get worle so 
that he could feed his children.' Besides 
this, the most important problem in the 
hills is that of fodder for cattle. As tile 
people do not hlVe sufficient money, 'they 
cannot buy it from outside ... You should 
also think over it so that the problem is 
solved. This problem is an annual feature 
and has become a permanent phenomenon 
and i, not. a temporary problem. Floods 
a.1d drought strike every year and, there_ 
fore. thought should be liven to solve the 
problem and provide relief to the farmers. 
I have full faith that Sardar Sahib would 
hClp uS. Punjab is our neighbouring State 
add whenever we wete in need they helped 
U8. I would be grateful to the hOD. Mini
~Utt if he pays a visit to our area, as 
lIuIJtSted by Prof. Soz and myself. and See 
for himself the drouaht condition there. 
Sldier ai&o be baa been viaitiD,· and has 

been helping us but now te should 
visit our State and see ihe extcnsi\'e 
damage suffered by the. farmers due to 
famine and floods. The hon. Minister 
has assured the House that he is in fa\'our 
of iny Resolution. In view of this assurance, 
I do not preSS my Resolution. 

[English] 

MR. CHAIRMAN: Mr. Daga, you 
have moved your amendment. Are you 
goio!l to withdraw it ? 

SHRI MOOL CHAND DAGA: There 
is no question of withdrawing it. The hon. 
Member wanls to withdraw his own resolu-' 
tion. If h~ is not prepared, then I am 
not prepared. Therefore, I won't press 
for my amendment. 1 seek leave of the 
House to withdpw my amendmellt. 

The amendment was, by leave, . 
withdrawn. 

SHRIJANAK RAJ GUPTA : Sir, I 
seek leave of Ihe House to withdraw my 
Resolution. 

1he Resolution was, by leave, 
withdrawlI. 

RESOLUTION RE: DEVELOPMENT 
OF HILL AREAS 

[Engli.lh] 

. MR. CHAIRMAN : Now we shaH tak e 
up the Resolution. Shri Harish Rawat may 
move. 

SHRI HARISH RAWAT (Almora): 
Sir, I beg to move: 

"That this House is of the opinion lh~t 
in order to develop hill arc8:s of the coun
try, the Union Government should un
dertake to bear the entire expenditu re 
for their development and -

(a) set til) hHl are:>, development 
cells in concerned Ministries; 

(b) s:t up eTectr~nics industries io 
such areas only ; 


